Name of the corporate debtor:SHEEL AUTO INDUSTRIES PRIVATE LIMITED; Date of commencement of CIRP: 25th August,2023; List of Creditors as on: 17th February, 2025

List of Secured Financial Creditor (Other than Fi ial Creditors belonging to any class of creditors)
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1 Bank Of India 5.09.2023 7,93,65,353 7,93,65,353 | SECURED NA 7,93,65,353 NO 98.79% NA NA - - Admitted
Total 7,93,65,353 7,93,65,353 7,93,65,353 98.79%
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